TO BE PUBLISHED IN THE GAZEITE OF INDIA INARY PART-II
SECTION 3, SUB—SECTION (i) DATED THE MARCH, 1996

Goverrment of India

Ministry of Finance

(Department of Reverse)
Xxxkk

. 4 H
New|De1hi the /T March, 1908
NOTEEICATION

8.0, (£).- 1In exercise of the powers conferred by sub—section (1) read
with clause (b) of the Explamation to section 35AC of the Income-tax Act, 1981
(43 of 1961), the Central Government, on the r tions of the National
Committee, hereby approves the company specified in| colum (2) of the Table
below and specifies the eligible project or sc and the estimated cost
thereof as mentioned in column (3) of the Table belbw and alsc specifies in
the colum (4) of the said Table, the maximum amount ¢f such cost which may be
allowed as deduction under said section 35AC. :

TABLE ~
Serial Name of the Campany Project or Scheme and Max imum amount
Number est imated cost thereof of cost to be
' allowed as
deduct ion under
section 35AC
(1 (2) (3) ' (4)
1. Natco Pharma L imited, taying of Road from Munipalle Rs.5.00 lakhs.
Natco House, to Brahmana Kodur Via Ta
Road No. 2, Gollamudipadu at Fonnuru
" Banjara Hills, Mandalam, Guntur Districg, -
Hyderabad - 500033, Andhra Pradesh; likely tg cost
Rs.15.00 lakhs. _
2. This notification shall remain in force for a|period of one year in
, relation to assessment year 1997-88. )
A\

{ V.K. SEMGAL )
Deputy Secretary to the Govermnment of India
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